iTEMNO.ZOl COURT NO. 14 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
WRIT PETITION (CIVIL) NO(s). 267 OF 2004
BRI J MOHAN Petitioner(s)
VERSUS
D.D. A & ANR Respondent ( s)

(Wth office report)
(For final disposal)

Date: 07/03/2011 This Petition was called on for hearing today.

CORAM : HON BLE DR. JUSTI CE MUKUNDAKAM SHARNVA
HON BLE MR JUSTICE ANIL R DAVE

For Petitioner(s) M. R L. Panjwani, Adv.
M. Deepak Vaswani, Adv.
M . K. K. Pahuja, Adv.
M. Musht ag Ahnad, Adv.
For Respondent (s) M. V.B. Saharya, Adv.

For M'S Saharya & Co., Adv.
M. Rajiv Nanda, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
We have heard the counsel appearing for the parties.
Heari ng concl uded.

Judgment reserved.

( NAVEEN KUMVAR) (RENU DI WAN)
COURT MASTER COURT MASTER



